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secvation for Scheduled Castes and
Scheduled Tribes in Central Govern-
ment services is indicsted in the at-
tached note. [Placed in Library. See
No. LT-998/67]. As stated therein,
under Central Government, reserva-
tions have been made for Scheduled
Castes and Scheduled Tribes in vacan-
cies In services and posts filled by
direct recruitment and also in vacan-
cies 1n Clasy Il and IV posts filled
by promotion by selection or through
departmental competitive examina-
tion 1n grades te which there is no
direct recruitment whatever In
grades and services under Central
Government, filled by direct recruit-
ment, and 1n Class III and IV posts
filled by promotion, where reserva-
tion is applicable, suitable candidates
belonging to Scheduled Castes (except
in respect of Class IV posis) and
Scheduled Tribes are not always
available to fill all the vacancies re-
served for them, particularly in those
posts for which technical or special
qualifications are required

A Study Group has been formed
with Shri M R Yardi, Additional
Secretary, Ministry of Home Affairs
as Chairman, to devise measures to
increase the representation of Sche-
duled Castes m the services under the
Government The recommendations of
the Group will be considered by
Government as soon as they are
available

As for State Services, reservation
1n State Services is the concern of the
respective State Governments, vide
Article 335, read with Articles 16(4)
and 12 of the Constitution
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Indian Classical Dances

5268, Shri Shiva Chandrg Jha:
Will the Minister of Eduoation be
pleased to state:

(a) the name of the Indian classi-
cal dances;

(b) the steps taken by Government
to popularize them abroad; and

(c) the foreign exchange India
earned out of their performances
abroad during 1966-67?

The Minister of State in the Minis-
try of Education (Shri Bhagwat Jha
Azad): (a) Scholars have generally
accepted Bharat Natyam, Kathakali,
Kathak, Manipuri and Orissi as clas-
sical dances forms. In addition, other
dance-drama forms viz, Kuchipudi
and Koodiyuttam have also occasion-
ally been termed as classical dances;

(b) Government have popularised
many forms of claagical Indian dance
through its programme of cultural
relations with foreign countries.
Indian artistes have participated in
many internationsl cultural festivals
and have presented programmes of
classical Indian dance in most coun-





